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Collaboration with Maruti Limited

*165. SHRI CHITTA BASU:
SHRI BALKRISHNA WAS-
NIK:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have since
taken fina) decision in regard to col-
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laboration proposal of Maruti Limited
with any foreign automobile company;

(b) the foreign companies with
whom negotiationg have been conduct-
ed; and

(c) the comparative position of

evaluation in respect of offers receiv-
ed from various foreign companies?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI). (a) to
(c). Discussions are being held with
various foreign companies, Compara-
tive merits of their proposals are alsc
being examined by the Maruti Board
of Directors, .

Amount outstanding against Vimal and
Vinod Textije Mills, Ujjain

1617. SHRI NIHAL SINGH: Will
the Minister of LABOUR be pleased
to state the amounts at present out-
standing against the Vimal and Vinod
Textile Mills on account of Employees
State Insurance Scheme and Employ-
ees Provident Fund?‘

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
DHARMAVIR). According to available
information, the following amount was
outstanding against the two Mills:—
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Mie, Vime! Mille
Mfs. Vinod Mills

ESI Dues EPF Ducs
(Upto 11/81) (upto 6/81)
Rs. Rs.
14,99,193 .30 32,55,812-78
63.07.416-30 1,38.17.372.39






